139 Papers laid

(12) Statement No. IV—Hund-
red and Fifty-fifth Session, 1990.
(13) Statement No. III—Hund-
red and Fifty-sixth Session, 1990.

(14) Statement No. II—Hundred
and Fifty-seventh Session, 1991.
{Placed in Library. See LT No.-

49/91].

I. Report and Accounts (1929-90) of
the Mahanagar Telephone Nigam
Limited, New Delhi and related
papers.

15, Report and Accounts (1989-90) of
the Videsh Sanchar Nigam Limi.
ted, Bombay, and relaied papers.

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI P. V. RANGAYYA NAIDU):
Madam, I lay on the Table—

I. A copy each (in English and
Hindi) of the following papers, un-
der sub-section (1) of section 619A
of the Companies Act, 1956:—

(i) (a) Annual Report and Ac-
counts of the Mahanagar Tele-
phone Nigam Limited, New Delhi,
for the year 1989-90, together
with the Auditors’ Report on the
Accounts and the comments of
the Comptroller and Auditor
Genera] of India thereon.

(b) Review by Government on
the working of the Nigam.

[Placed in Library. See LT No.-
74/91].

(i) (a) Fourth Annual Report
and Accounts of the Videsh San.
char Nigam Limited, Bombay, for
the year 1989-90, together with
ihe Auditors’ Report on the Ac-
counts and the comments of the
Comptroller and Auditor General
of India thereon.

(b) Review by Governmeni on
the working of the Nigam.

II. Statements (in English and
Hindi) giving reasons for the delay
in laying the papers mentioned at
(i) above.

[Placed in Library. See No. LT-
75/91]

[RAJYA SABHA]

on the Table 140

Report of the Committee on papers
laid on the Table—presented.

Presentation of the report of the Com-
mittee on papers Laid on the Table.

SHRI RAJNI RANJAN SAHU
(Bihar): I lay the Thirty-ninth and
Fortieth Reports (in English and
Hindi) of the Committee on Papers
Laid on the Table.

THE DEPUTY CHAIRMAN: There
are no Special Mentions. Now, Motion
of Thanks on the President’s Address.
(Interruptions)

SHRI V. NARAYANASAMY (Pon-
dicherry): In West Bengal, there is
violence.. . (Interruptions) Innocent
Congressmen are Killed. The police are
totally ineffective. I want the Home
Minister to investigate ... (Interrup-
tions)

gro HAUT WERY (ITSEATT) ¢
fizy, qsTard ¥ ARAF SFar ardl
F g § AT g ¥ sfawia
F Afadt gra der 91w g |
I wredis AsqT 618 @I & adr
LI oTouge FAFIRAT Fi fz-diz FT
AqAl ATy WAGWT AT € 1.,
(caqem)

SHRI V. NARAYANASAMY: Inno-
cent Congressmen are killed. I wants
the Home Minister to investigate. (In-
terruptions)

THE DEPUTY CHAIRMAN: Please
take your sgeats.

Tlo WEATT wgw : AW ar f{
ogdr G W@ AT utd & Ha
¥ wEoUenge afuFTd F dgd
dYar | 39 q%@ 9@ WA WG
FAFT AET &

o TEAIGT Qe AW, ;T
eq FRW I9!, g9 T |

SHRI V. NARAYANASAMY: Itis a
serious matter. The Home Minister
should investigate into the matter.
(Interruptions)



